IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD.BENTH HYDERABAD,

0.A.N0‘1414 @f 1996.
Between

FeGepala Krishna

aes

And

Applicant

Dated: 9412,1996,

1, The Telecom Commissien, represented by its Chairman,

Telecemmunicatiens, New Delhi,
2. The Director General, Telecommunications, New
3, The chief General Manager, Telecemmunicatiens,
Abids ¢ Hyd,

1hi,
QP’Cimlep'

4, The Dy, General Manager(admn.), 0/0 CGMI, Telecommunicatiens,

A-P.Circle, Abids, Hyd. )
5 The Telecom District Manager,

Mahabeobnagars,

Ceunsel for the Applicant
Ceunsel for the Respondents
' CGSCe

CORAM3

Hon'ble Mr; R;Rangarajan.'Administrative

Hon'*ble Mre BeSeJaiparmeshwar, Judicial
The Tribunal made the fellowing order:-

Respondents

s SriQ VeVenkateswara Rao
¢t Sri, VsRajeshwar| Rao,

Addl,

Member
Pember

sel fer the

Heard Mr. V.Venkateswara Rao, learned ::qvnsel for

the applicant and Mr. ViRajeswara Rao, learned co
respondents, '

ADMIT,

If there is work the applicant may be ¢

a casual labour, if there is need to continue him i
engaging freshers frem the open market,

f
I

ntinued as
ns;gad of

“ é dﬁl:_fa'h-'ﬂr

Deputy Regi

Rsm/= .

trar(Judls)

by




L

: 2
Cepy tei-
1. The Tmiudmnxfexei Chairman, Telecom Commission, Tele-
cemmunications, New Delhi,

2. The Directer General, Telecommunications, New Delhi.

3. The Chief General Manager, Telecemmunications, A.P.Circle,
Abids, Hyaq,

4, The Dy, General Manager(Admn.)} 0/0 CGMT, Telecammunications
Ap Circle, Abids, Hyd,

S5« The Telecom District Manager, Mahabubmagar,

6. One copy to Sri., V.Venkateswara Rao, Advecate, CAT, Hyd,

7, One cepy to Sri. V.Ra jeshwar Rao, Addl. CGsC, EAT, Hyd.

8. One spare copy.
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